N THE SUPREME COURT OF | NDI A
Cl VIL APPELLATE JURI SDI CTI ON

. A No. of 2010
[N
CVIL APPEAL NO 2562 OF 2003

NATI ONAL TEXTI LE CORPORATION(SM LTD.  ..... APPELLANT
VERSUS
KAMAL SINCH & ORS. ... RESPONDENT
ORDER
In our order dated 8t" April, 2009, in page 2,

l[ine nos 2 and 17 the date “20t" Novenber, 2006” shal
be read as “28th Novenber, 2006”.

Application is disposed of.

[ C. K. PRASAD|

NEW DELH
FEBRUARY 09, 2010.



